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1.OK SABHA
ALPHABETICAL LIST OF MEMBERS

e

A

Abdul Latif, Shri (Bijnor).

Abdul Rashid, Bakshi (Jammu and
Kashmir). .

Abdul Salam, Shri (Tiruchirapalli).

Abdur Rahman, Maulana (Jammu and
Kashmir). .

Achs] Singh, Seth (Agra).
.A.ghar, Shri K. R. (Mangalore).
Achint Ram, Lala (Patiala).

Agadi, Shri Sangappa Andanappa
(Koppal). -

Agarwal Shri Manakbhai (Mand-
saur) .

Ajit Singh. Shri (Bhatinda—Reserv-
ed—Sch. Castes).

Alva, Shri Joachim (Kanara).

Ambialam, Shri P. Subbiah (Rama-
¢ nathapuram).

Amjad Ali, Shri (Dhubri).

Ancy, Dr. M. S. (Nagpur).
Anjanappa,  Shri B. (Nellore—

Reserved—Sch. Castes) .

Anthony, Shri Frank (Nominated—
Anglo-Indians). -

\rumugam, Shri R. S (Srivilliputhur”
—Raservecl—Sch_ Castes).

Arumugham, Shri S. R (Namakkal—
Ruerved—-Sch. Cl’m)‘

Ashanna, Shri K. (Adilabad) .
Assar, Shri Premji R, (Ratnagiri) .

Asthana, Shri'Lila-Dhar (Unnao).

Mg!m_mmba, Dr. Komaraju (Vijaya-
vada).

Awasthi, Shri Jagdish (Bilhaur),
Ayyakannu, Shri M. (Nagapattinam—.
. .Buerved—sch,-Cntel).

Ayyangar, Shri - M- Ananthasayanam
(Chittoor).

1888 (Ai) LS.

Babunath Singh, Shri (Sarguja—

Reserved—Sch. Castes).

Badan Singh, Ch. (Bisauli).

Bahadur Singh, Shri (Ludhiana—

Reserved—Sch, Castes). .

Bajaj, Shri Kamalnayan Jamnalal
(Wardha).

Bakliwal, Shri Mohanlal (Durg).

Balakrisharian, Shri S. C. (Dindigul—
Reserved—Sch. Casles).

Baldev Singh, Sardar (Hoshiarpur).

Balmiki, Shri Kanhaiya Lal (Buland-
shahar—Reserved—Sch. Castes).

Banerjee, Shri Pramathanath
(Contai).

Banerjee, Shri S, M. (Kanpur).

Banerji. Shri Pulin Behari (Luck-
now).

Banerji. Dr. Ram Goti (Bankura).

Bangshi Thakur, Shri (Tripura—
Reserved—Sch, Tribes),

Barman, Shri Upendranath (Cooch-
Behar—Reserved—Sch, Castes).

Barrow, Shri A. E, T. (Nominated—
Anglo-Indians).

Barua, Shri Hem (Gauhati),

Barupal, Shri Panna Lal (Bikaner
Reserved—Sch. Castes). £

Baupp‘a. Shri C. R. (Tiptur),
Buw:in'tiri, Shri Dharanidhar (Geal-
para—Reserved—Sch. Tribes).
Beck, Shri Ignace (Lohardaga—Reser-
ved—Sch. Tribes).
Bhadaurie, Shri Arjun
(Etawah) . o
Bhaga!, Shri Baliram (Shahabad) -
Bhagavati, Shri’ Bijoy Chandra
(Darrang).
Bhakt Darshan, Skii (Garhwal).
Bhanja Deo, Bari Laxmi - Narayan
(Keonjhar).

Singh



B—contd.

Pt. Mukat Lal

Bhargava, Behar;
(Ajmer).

Bhargava, Pt. Thakur Das (Hissar).

Bharucha, Shri Naushir /@érsetj. (East
Khandesh).

Bhatkar, Shri Laxmanraoj. Shrawanji
(Akola-—hﬁ.enervad—Sch Castes).

Bhattachiaryya, Shri Chapala Kanta
(We:t Dinajpur).

Bhawani Prasad, Shri
Reserved—Sch. Castes).

Bhogj: Bhai, Shri P, B. (Banswara—
Rrserved-—Sch. Tribes).

Bholi Sardar, Shri (Saharsa-Reserved-
Sch. Castes).

Bidari, Shri Ramappa Balappa (Bija-
pur South).

Birbal Bln'h. Shri (Jmmpur)

(Sitapur-

Birendra Bahadur Singhji, :Shri
(Raipur),

Bis'; - Shri Jang Bahadur S'ngh
(Almora).

Biswus, Shri Bhola Nath (Katihar).

Boroouh, Shri  Prafulla  Chandra
(Sihsupar).

Bralim Prakash, Chaudhury (Delhi
Sadar).

Braj Raj S ngh, Shri (Firozabad).

Brajcshwar Prasad, Shri (Gaya).

Brij Narayan “Brijesh”. Pandit
(Shivpuri).

C

Chakravarity, Shrimati Renu (Basir-
hat).
Chanda, Shri Anil Kumar (Birbhum),

Chandak. Shri Bhikulal Lakhmichand
(Chhindwara) .

Chandra Shanker, Shri (Broach).

Chandramani Kalo, Shri (Sundar.
garh—Rescrved—Sch. Tribes).

Chaturvidi, 5hri Rohanlal (Etah).

Chawughuri, Shri  Tridib Kumar
(Berhampore) .

Chavan, 8hri D. R. (Karad).

Chavda, Shri Akbar (Banaskanta).

(i)

C—contd.
Cheitiur, Shri R. Ramanathan (Pudu-
ko'tai).
Choudhury, Shri C. L. (Hajipur—
Reserved--Seh. Casles).

Choudhury, Shri  Suresh Chandara
(Dumka).

Chun: Lai, Sh*i ‘Ambala---Reserved—
Sch. Castes).

Daljit S ngh, Shri (Kangri—Réterved
—Sch. Castes).

Damani, Sh¥' Surajratan Fatlchchand
(Jalore) .
Damar, Shri Amar Singh (Jhabua—

R served—Seh. Tnbu)

Dange, Shri ‘\hrlpdd Amrit (Bombay
City Central).

Das, Shi' Kamal Krichna (Brbhum—
Reserved-<Sch Castes).

Das, Dr Mano  Mohan  (Asansol—
Rewrved  Soh Castes). a

Das, Shii  Nayantara (Monghyr—
Reserved--Sch. Castes).,

Das Gupta, Shr. Bibhu'{ Bhusan
(Purulia).

Dasappa. Shri H. C. (Bangalore).

Dasaratha Deb, Shri (Tripura).

Datar Shri Balwant Nagesh
(Belgaum).

Daulta, Shri Pratap . «Singh
(Jhajjar),

Deb, Shr: Narasingha Mala Ugal
Sanda (Midnapur). . B . b

Deo, Shri P. G. (Angul).

Deo, Shr! Pratap Keshari (Kala-
handi).

Desai Shri Morarji R. (Surat).

Deshmukh, Shr. K G. (Ramtek). - .

Deshmukh, Dr Panjabrac S. (Amra-
vati).

Dhanagar. Shri Banshi Das (Main-
puri).

Dharamalingam. Shri R. (Tiruvanna-
malai). -

Dige, Shri Shankarrao IKharderao

Kolhapur—Reserved—-Sch. Casles).



D—contd.

Dindod, Shri Jaljibhai Koyabhai
(Dohud—Reserved-—Sch. Tribes).

Dinesh S‘ngh. Shri (Banda),

Dora, Shri Dippala Suri (Parvathi-
puram).

Drohar, Shri Shivadin
Reserved —Sch Castes).

Dube, Shri Mulchand (Farrukhabad).

(Hardoi—

Dublish, Shri Vishnu Sharan (Sar-
dhana).
Dwivedi, Shri M. L. (Hamirpur).
Dwivedy, Shr:! Surendranath
(Kendrapara),
E
Eacharan, Shri V. Iyyani (Palghat).
Elayapcrumal, Shri 1. (Chidaumba-

ram--Reserved--Sch. Cas'es).
Elias, Shri Muhammed(Howrah),

G

Gaekwud, Shri Fatesinhrao Pratap-
sinhrao (Baroda).

Gaikwad. Shr; Bhaurao Kr.shnarao
(Nasik).

Ganapathy, Shri T. (Tiruchendur),

Gandhi, Shri Mancklal Maganlal
(Panchmahals).

Ganga Devi, Shrimati (Unnao—
Reserved—Sch. Castes).

Ganpati Ram, Shri (Jaunpur—
Reserved—Sch. Castes).

Gautam, Shri Chintaman Dhivrjujl
(Balaghat),

Ghodasar, Thakor Shri Fatehsinhji

Ratansinhji (Ka‘ra).
Ghosal, Shri Aurobindo (Uluberia).

Ghose, Shri Bimal Coomar (Barrack-
pore),

Ghose, Siri Subiman (Burdwan).

Ghosh, Shr. Atulya (Asansol).

Ghosh, Shri Mohindra Kumar (Jam-
shedpur).

Ghosh. Shri N. R (Cooch-Bihar).

Godsora, Shri Sambhu Charan (Singh-
bhum-—Reserved—Sch. Tribrs).

Gohokar, Dr. Deoraoc Yeshwantrao
(Yeotmal).

(iii)

G—contd.

Gopnmlan, Shri Ayillath Kuttieri
(Kasergod).

Goray, Shri Narayan Ganesh (Poona).

Gounder, Shri A. Doraiswami (Tiru-
ppattur),

Gounder, Shri
(Karur).

Gounder, Shri
(Tindivanam).

Govind Das, Dr. (Jabalpur).
Guha. Shri Arun Chandra (Barasat).
Gupta. Shri Chheda Lal (Hardoi).

Gupta, Shri Indrajit (Calcutta-
South-West).

Gupla, Shri Ram Krishan (Mahendra-
garh).

K. Periaswami

N. P. Shanmugha

Gupta, Shri Sudhan Chandra
(Calcutta-East),

H
Hajarnavis, Shri Ramchandra
Mariand (Bhandara),
Halder, Shri Kansari (Diamond

Harbour—Reserved—Sch. Castes),
Harvani, Shri Ansar (Fatehpur).

Hansda, Shri Subodh (Midnapur—
Reserved—Sch. Tribes).

Hathi, Shri Jaisukhlal Shanker Lal
(Halar),

Hazarika, Shrj
(Dibrugarh).

Heda, Shri H. C. (Nizamabad).

Hem Raj, Shri (Kangra),

Hukam Singh, Sardar (Bhatinda),

Jogendra Nath

Hynniewta, Shri Hoover (Autono-
mous Distr.cts—Reserved-—8ch.
Tribes.

|

Iqbal Singh Sardar (Ferozepur).
Iyer, Shri 8, Easwara (Trivandrum).

J
Jadhav, Shri Yadav  Narzyan
(Malegaon).
Jagjivan Ram, (Sasaram—

Reserved—Sch. Castes).



J—contd.

Juin, Shri Ajit Prasad (Saharanpur).
Jain, Shri Mool Chand (Kaithal).

Jaipal Singh, Shri (Ranchi West—
Reserved—Sch. Tribes).

Jangde, Shri Resham Lal (Bilaspur).
Jedhe, Shri G. K. (Baramate).

Jena, Shri Kanhu Charap (Balasore—
Reserved—Sch. Castes).

Jhunjhunwala, Shri Banarsj Prasad
(Bhagalpur).

Jinachandran, Shri M K.
cherry).

Jogendra Sen, Shri (Mandi).
Jogendra Singh, Sardar (Bahraich).
Joshi, Shri Anand Chandra (Shahdol).
Joshi, Shri Liladhar (Shajapur).
Joshi, Shrimati Subhadra (Ambala).
Jyotishi, Pandit Jwala Prasad (Sagar).

(Telli-

Kalika Singh, Shri (Azamgarh),
Kamal Singh, Shri (Buxar).

Kamble, Shri Bapu Chandrasen
(Kopergaon).
Kamble, Dr. Devrao Namdevrau

Pathrikar (Nanded—Reserved—Sch.
Castes).

Kanakasabai, Shri R. Pillai (Chidam-
baram).

Kanungo, Shri Nityanand (Cuttack).
Kar, Shri Prabhat (Hooghly).

Karmarkar, Shri DL P (Dharwar
North).

Karni Singhji, Shri (Bikaner).

Kashiram, Shri V. (Nalgonda—
Reserved—Sch. Castes).

Kasliwal  Shri Nemi
{Kotah).

Katti, Shri D. A, (Chikodi).

Kayal, Shri Paresh Nath (Basirhat—
Reserved—Sch. Castes).

Kedaria, Shri Chhaganlal Madaribhat
(Mandvi—Reserved—Sch. Tribes).

Kesar Kumari, Shrimati (Raipur—
Reserved—Sch, Tribes).

Keshava, Shri N. (Bangalore City).

Chandra

(iv)

E—contd.
Keskar, Dr. B. V. (Musafirkhana).

Khadilkar, Shri Raghunath Keshav
(Ahmednagar).

Khadiwala, Shri
(Indore)

Khan, Shri Osman Ali (Kurnool),
Khan, Shri Sadath Ali (Warangal).
Khan, Shri Shahnawaz (Meerut).

Kanhaiyalal

Khimji, Shri Bhawanji R. (Kutch).
Khuda Buksh, Shri Muhammed
(Murshidabad).

Khushwaqt Rai, Shri (Kher),
Khwaja, Shri Jamal (Aligarh).
Kiledar. Shri R. S. (Hoshangabad).

Kistaiya, Shri Surti (Bastar—Reserv-
ed—Sch. Tribes),

Kodivan, Shri P. K. (Quilon—Reserv-
ed—>Sch. Castes).

Koratkar, Shri  Vinyak Rao K.
(Hyderabad).

Kotoki, Shri Liladhar (Nowgong).

Kottukapally, Shri  George Thomas
{Moovattupuzha).

Kripalani, Acharya. J. B. (Sitamarhi).

Krishna, Shri M. R. (Karimnagar—
Reserved—Sch, Castes) .

Krishna Chandra. Shri (Jaleshwar).

Krishna Rao, Shri Meandali Venkata
(Masulipatnam).

Krishnaiah, Shri D. Balarama (Gudi-
vada).

Krishnamachari, Shri T. T.
South).

Krishnappa, Shri M. V. (Tumkur).
Krishnaswami. Dr. A, (Chingleput).
Kumaran, Shri M, K, (Chirayinkil).

Kumbhar, Shri Banamali (Sambal-
pur—Reserved—Sch. Castes).

Kunhan, Shri P. (Palghat—Reserved—
Sch. Castes).

Kureel, Shri Baij Na'h (Rae Bareli—
Reserved—Sch. Castes).
L
Lachhi Ram, Shn
Reserved—Sch. Castes).

Lachman Singh. Shri (Nominated—
Andamap and Nicobar Islands),

(Madras

(Hamirpur—



L—contd.
Lahiri, Shri Jitendra Nath (Seram-
pore).
Laskar, Shri Nibaran Chandrs

(Cachar—Reserved—Sch. Castes),
Laxmi Bai, Shrimati Sangam (Vikara.
bad).
Lonikar, Shri (Jalna).
M

Mafida Ahmed, Shrimati (Jorhat).

Mahadeo Prasad, Shrj (Gorakhpur—
Reserved—Sch. Castes).

Mahagaonkar, Shri Bhausaheb Rao
Saheb (Kolhapur).

Mahanty, Shri Surendra (Dhenkanal).
Mahendra Pratap, Raja (Mathura).
Maiti Shri Nikunja Bihari (Ghatal).
Majhi, Shri Ram Chandra (Mayur-
bhanj—Reserved—Sch, Tribes).
Majithia, Sardar Surjit Singh (Tarn-
Taran).
Malaviya, Pandit Govind (Sultanpur).
Malaviya. Shri Keshava Deva (Basti).
Malhotra, Shri Inder
and Kashmir),

J. (Jammu

Malliah, Shri U. Srinivasa (Udipi).
Mallik, Shri D. C. (Dhanbad).
Malvia, Shri Kanhaiyalal Bherulal

(Shajapur—Reserved—Sch, Castes).

Malviya, Shri Motilal rKhajuraho;-
Reserved—Sch. Castes).

Manaen, ‘Shri T. (Darjeeling).
Manay, Shri Gopal Kaluji (Bombay

City Central—Reserved—Scheduled
Castes) .

Mandal, Shri Jialal (Khagaria)
Mandal, Ur. Pashupati (Bankura—
Reserved—Sch. Castes).
Maniyangadan, Shri Mathew. (Kotia-
yam). .
Manjula Devi, Shrimati (Goalpara).
Masani, Shri M. R. (Ranchi—East).
Maguriva Din, Shri (Phulpur—
Reserved—Sch, Castes).
Matera, Shri Laxman Mahadu
(Thana—Reserved—Sch, Tribes).
Mathur, Shri Harish Chandra. (Pali}.

™)

M—contd.

Matin, Qazi S. A, (Giridih).

Mehdi, Shri Syed Ahmed (Rampur).

Mehta. Shri Ashok (Muzaffarpur).

Mehla, Shri Balwantray Gopalji
(Gohilwad).

Mehta, Shri Jaswantraj (Jodhpur).

Mehta, Shrimati Krishna (Jammu and
Kashmir).

Melkote, Dr. G. S.:(Raichur).

Menon, Dr. K. B. (Badagara).

Menon, Shri 'V.' K. Krishna (Bombay
City North)

Menon, ' Shri T. C. Narayanankutty
(Mukandapuram),

Min‘mata, Shrimati Agamadas Guru
(Baloda Bazar—Reserved—Sch.
Castes).

Mishra, Shr: Bibhuti (Bagaha).

Mishra, Shri Lalit Narayan (Saharsa).

Mishra, Shri Mathura Prasad (Begu-
sarai).

Mishra, Shri Raja Ram (Faizabad).

Mishra, Shri Shyam Nandan (Jai-
nagar).

Misrg, Shri Bhagwan Din
ganj).

Misra, Shri Raghubar Dayal (Buland-
shahr).

(Kaisar-

Mohammad Akbar, Sheikh
and Kashmir),

Mohammed Imam, Shri (Chitaldrug).
Mohan Swarup, Shri (Pilibhit).

Mohideen, Shri M. Gulam (Dindigul).

Mohiuddin, Shri Ahmed (Secundera-
bad).

Morarka, Shri Radheyshyam Ram.
kumar (Jhunjhunu).

More, Shri Jayawant
(Sholapur).

Mukerjee, Shri Hirendra Nath (Cal-
cutta—Central).

Mullick, Bhri Baishnab Charan (Ken-
drapara—Reserved—8ch, Castes),

Muniswamy, Shri N. R. (Vellore),

Murmu, Shri Paika (Rajmahal—Re.
sarved—8ch. Tribes).

(Jammu

Ghanshyam



M-—contd.

Murthy, SAri B. S (Kakinada—
Reserved—Sch. Castes).

Murthy, Shri M. S. (Golugonda).

Muysafir, Giani Gurmukh Singh
© (Amritsar).

Muthukrishnan, Shri M. (Vellore—
Reserved---Sch. Castes),
"
N

Nadar, Shri P. Thanulingam (Nagar-
coil).

Naidu, Shri R. Govindarajalu (Tiru-
vallur).

Nair, Shri C. Krishnan (Outer Delhi).

Nair, Shri K. P. Kuttikrishnan
(Kozhikode).

Nair, Shri P. K. Vasudevan' (Thiru-
vella). .

Naldurgkar, Shri Venkatrao -Srini-
wasrao (Osmanabad). ol 3

Nallakoya, Shri Koyilat (Nominated—
Laccadive, Minicoy and Amindive
Islands).

Nanda, Shri Gulzarilal (Sabarkantha).
Nanjappan, Shri C. (Nilgiris).
Naraindin, Shri (Shahjahanpur—
Reserved—Sch. Castes),
Narasimhan, Shri C. R. (Krishnagiri).

Narayunasamy, Shri R. (Periyaku-
lam).

Nariendar Kumar, Shri (Nagaur).-

Naskar, S8hri Purnendu Sekhar (Dia-
mond Harbour),

Nath Pai, Shri (Rajapur).

Nathwani, Shri Narendrabhai P.
(Sorath).

Nayak Shri Mohan ‘- {Ganjam—
Reserved—Sch. Castes).

Nayar, Dr, Sushila (Jhansi):

Nayar, Shri V. P. (Quilon).

Nayudu, Shri T. D. Muthukumara-
sami (Cuddalore).

Negi, Shri Nek Ram
Reserved—Sch. Castes).

Nehru, Shri Jawaharlal (Phulpur).
Nehru, Shrimati Uma (Sitapur),
Neswi, Shri T. R (Dharwar South).

(Mahasu—

(vi)

(1]

Onkar Lal, Shri (Kotah—Reservede
Sch. Castes).

Oza, Shri Ghanshyam Lal (Zalawad).

b P

Padam Dev, Shri (Chamba).

Pahadia, Shri Jagan Nath Prasad
(Sawai Madhopur—Reserved—Sch.
Castes). .

Palaniyvandy, Shri M. (Petambalur).

Palchoudhur., Shrimati Jla (Naba-
dwip) .

Pande, Shri C. D. (Naini Tal).

Pundey. Shri Kashi Nath (Hata).

Pand«y, Shr1 Sarju (Rasra).

Pangarkar, Shri
(Parbhani).

Panigral.i, Shri Chintamoni (Puri).

Panna Lal, Shri (Faizabad—Resery-
ed—Sch. Castes).

Parmar, Shri Deenabandhu (Udaipur
Rescrved—Sch. Tribes).

Parmar, Shri Karsandas Ukbhai
it Ahmedabad—Reserved—Sch. Cas-
tes).

Nagorao Karojee

Pasulekar, Shri Shamrao Vishnu
(Thana).
Parvathi Krishnan, Shrimati M.

(Coimbatore).

Patel. Sushri Maniben Vallabhbhai
(Anand).

Patel, Shri Nanubhai Nichhabhai
(Bulsar—Reserved—Sch. Tribes),

Patel, Shri Purushottamdas R. (Meh-
sana).

Patel, Shri Rajeshwar (Hajipur).
Patil, Shri Balasaheb (Miraj).
Patil, Shri Nana (Satara).

Patil. Shri R. D. (Bhir).

Patil, Shri S. K. (Bombay City
South).

Patil,'Shri T. S. (Akola).

Patil, Shri Uttamrao Laxmaa
(Dhulia).

Pithaik, Shi Uma Charan (Genjam).

Pattabhi Raman, Shri C. R (m
konam). ’

-



P—contd.

Pillai, Shri S. C. S. Anthony (Madras

North).
Pilla. Shii t+. T Thanu (Tirunelvell).

Pocker, Sahib, Snri B, (Manjeri) .

Prabhakar Sr:i Naval (Outer Delhi—
Reserved--Sch. Castes).

Prodhan. Shri Bijuva Chandrasingh
(Kaluhandi-~Reserved—Sch. Tri-
bes). =

Punnoose, Shr. P. T. (Ambalapuzha).
B

Radha Mohan Singh, Shri (Ballia).
Radha Riman, Snit (Chundi Chowk),
Raghunir Sahx: Shri (Badaun),
Raphanath Singk Shrm ( Varanasi).
Raghunath Singhji Shrvr (Barmer).
Raghuramnih, Shri Kotha (Guntur).
Rahman. Shrr M. Hifzur (Amroha).
Rar Shrimiatt  Sahodrabai  (Sagar—
Rocorved -Sceh Castes) .

Ray Buhadur, Shri ( Bharatpur),
Rajendre Sineh, Shry (Chapra).

Rajperira Pratap Singh, Shri  (Ral-
Bareii).

Ra.1 Shri D S (rRajahmundry).
Raivaiaxm:, Shrimati Lalita (Hazard-
biagh .
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First day of the Thirteenth Session of Second Lok Sabha No

"‘nli

LOK SABHA

Tuesday, February 14, 1961/Magha
25, 1882 (Saka).

The Lok Sabha met at Fifteen minutes
past Twelve of the Clock.

12.15 hrs.
| MR. SPEAKER in the Chair]

MEMBER SWORN

Shri Rajendra Pratap Singh (Rae
Bareli)

12.15¢ hrs,
OBITUARY REFERENCE

Mr, Speaker: 1 have to inform the
House of the sad demise of two of
our friends, namely Shri C. R.
Iyyunni and Sri Krishna Sinha.

Shri Iyyunni was a Member of
the First Lok Sabha during the years
1952—57. He passed away on the 2lst
January, 1981 at Trichur at the age
of 71,

Dr. Sri Krishna Sinha was a3 Mem-
ber of the former Central Legisla-
tive Assembly during the years
1935—37 and of the Constituent
Assembly during the ycars 1946—48.
He was the Chief Minister of Bihar
at the time of his death. He passed
away at Patna on the 31st January,
1981 at the age of 74.

We deeply mourn the loas of these
friends and I am sure the House
will join me in conveying our con-
dolences to the bereaved families.

1868 (Ai) LB-—-2

The House may stand in gilence
for a short while to express ita
SOrrow.

The Members then stood in silence
for a minute.

12:16§ hrs,
PRESIDENT'S ADDRESS

Secretary: I beg to lay on the
Table a copy of the President's
Address to both Houses of Parlia-
ment assembled together on the l4th
February, 1961,

Presidents’ Address
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vt Wy & fafr 8 e
& aww frarfay R P it T
o w5 o oo B

3. gart ey € aaifesrr-aemy
wfw v erww e g dr &
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wfawan & swend st 7@ gow
I A gAfyr awe IwAl & qf7
UTTER & | TAT Iy sgEedr
Y w7 ag e w2 @ g W
WY § §AT F Feal oo avde
oqfrar ®7% 37 vl &1 faww 7
o R

4. Fy 7 17 7 A dfw A
wqifea #Y Y, gufy 3% sEa agi A g
fogr & o' Wit 7 &1 WY wfiaw
JEONT FTA HT JOIT IAA AT A B,
fomy At St e gTE Wy £
T drar & 39 9 gwre wfa ot
&T-wma vt § I¥ W wwa g A
T gfrem sgEeq AT A ¥
faaT sgereha & 1 f6e o ¥y gewre
37 fagrt o g 30 faF garm
Ay e AW & ATY W ArEedt & fag
WINTO[A " &1 70 qeETe WA
& mearer faurgt waar wrtart &
qfcorrsY &1 wrF1C TET F7 FFAT 1

5. A arfege famy g3 Afr 2t
761 &Y Agrdy w1 faH IEIAT
gfg & 7@ &, gurd vl e wwdA
greA & W1 7 w1 fawg-wa g
TNETE ) W AR gF o d fw
yrea o Wt & frw o drad fae-
wre & wfwal, dfa-Fearal a7 sqgre
g WAy ywe fafeem o ¥
¥ grerT W wran & W w@we
wfremr wear 3owz ¥ Iz sfiw
# I W & ar #, o g o
IAC NN FEr §, T AW & e
garqwT® TR w37 & fav dqre
8 A | wed wEr] O & Ay
gt dfqet e, g IR
@ ¥ fog 3 e T IgE o

FEBRUARY 14, 1961

President’s Address 4

2| ad vdy areafawar  wr w7 TOT
T awy § frr @ o famy o

« At A ¥ weré g Wik ofirar aar

farar oY feafa & fegwar oma o

6. AT wuA 7Y W AT ¥ w4
o & A 7 feedft & m ook, W
for 1o oY amdfr & W R oagE
fanfm  zror ifws gu wwwly &
v afesrt 7F frelt, afwr o
A F qANAT FA @ & gg aa-
S o AT Y T 1w FEETCHRY
wfwgrfegt @ o fge 1 & @y w9y
F AroA Ty ATy |

7. WHIRY YT H qgT T A H1
@i TS & w7 § 37 W g
T AT A QO AR ¥ BT X IAe
AT FT AD TR wAmTA v ¥
awrEr § amfy # a7g 2 o a4t
fawre FvTR TS w1 oITm oM
fam g w1 faq@ @1 @ TFiq@
zeq  TEA WY T gT ¥ Awd ;|
gAT TEA KT TGOV K AH AT AR A
W=/ FT & | WUy ATHEY §
Yy w7 faw Af 61 7077 07
avor fear &, gz waor,  aretTeAT
¥ graT 7T, 37 Afa w1 frovg wwda

8. wimy €Y feafr & &Y gvwre

WA ARETET B AN § TINT
¥ wY ¥ HqF TG &Y qRAT AW
gfresr afr gda ot & afEmHr
TGN & UTREW A qTAT, §F AT AL
wowimy & feafr & aew R0
ifewgy & ey o IAw A
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o w@afaw amfart &1 @ W%
aqw g & fafewe foigt & fadw
# wivit % gy sfaendt «of w1 afcoaw
grar agraar, w6 &7 forfa ¥ Sewe)
¥ oy wgE wTw

9. ¥ ave AT s Afa
WA FTt @ e wmaTe g
T ¥ IS A AT WreYy A1 w5
& oW IAer FafEa el
wﬁwmﬁwﬂmmtl
W W ¥ ¥ e afemEt
% gem g W eeifaa
fafre ¢ g7 fag qadly wfawic
gror €, wroarm & frerd, qoeee-
fairft w FOFr o= & AEERwT,
T FY G HE & qq 97 qEafaw
TAT & AT 97 FIET A7 A
LA

10, THT gm7 7o & fawz amnw
# ot foafa oy a7 nf § fomg Wy
famrr g &t € 1w frafa ® oo
wis famre 7 g 3, tw gfe &,
78 FTET 438 U A wgwir @
v O sfevw w fer & swisg
¥ & o 8w guer w7
21w syw g fa=r &, ufergr
N gy fawr ®, v ofoamy g
T84 § wir oty 8 ey
74 NI wwm A AfA

11. Tt oft ff gioms & ge-
fremndt wfewrr & &1 ¥4 wowT
AT & 0 W T & wpi sl ofr ek
yifrdse &1 FEamr 2, et
wIrE ¥ fag awag §

. Wrer & gunft  Tomt i
% ol & aw gnt  wifage ssew
Tz aA § ) 0 woer woft wify
™ sxafery dit gt aom o

ifer 9T g7 W ga feelt o q0 & A
dfre-gfegl § oW fan o dwes
w wiwfgy O daw H E

Y. FATAAT WA & ¥ R
Xl & ma qow e fafe fer
mar | Wfemy §w ¥ asafy € s
T & wqex # &% ww @ o
¥ agt & Treafa, I EoRrc e
Ty WY oA 7 O AT gifee T
firrr 9u% fog & arrlt £ 1 g
gragefy & axfoer & gagdy €
o< i ¥ Trg W )

Ry, gm} wwm Wt A ager
W AU, SAATH, T W qifeem
a1 w=w g 9 ey
weere & gy fawg sfrfafe qe
Ut wguTaAT W@ & faw s
favir  ggva w1 & ¥ fafaw 2ot €
giarqv g7 ¥uit & fwam, wfer,
afewrst Aq1 qff g7 #® 7=, sfgenfar,
aredifrar s W gnifam e
worreg ofaE #

15. T AT JETX, TTRTA, WO
FATITHT  OrT9a1 & 79 FHIT  TIR-
afoe  xrew warfor g7

16, qQ ¥T%T7 § Uwp AN
TUAX TQ & €1 H HTINH & ICq €T
agi ow LrdeTHA  ITfAqmATE) AT
w1 &= §%1, #an fear 2 )

17. wfgewsi wgrvT nfygrg
fydrg @y nfyqan & ¥ _w Tagameg
fwa fefag ¥ area wra & fag @t
ooy Y yoTpEE AT femr . A
oud e o1 &7 i oaqely geft 2 ol
& 7 fy 7Y, o wrwre /Y gErhy wm
i o wemfey ufafa £

18, B AMMTA & Wz & qfr-
fafwrag w17 g7 nagawTy -
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FAT WX TAGATY, ®F & Y17 HAY
N g, W & wgfegw @weE,
WO W e & et ATy,
Wiafrm & wegefy gemd, frft &
egafa #f qT, 74T gy TOAT
qaqd  Uxgafy Sewe AW @,
fedd & vy sweTe. At
o7, awi, Aidy, qav v fada &
st Afagi §1 A £7% €
g5+ I WY fafees & sgmafew
TETTAT F( 997 TeArfq winfg & wq
H |y v T g6 awr g9|ar §f
g &7 A4 faqq gonadm et
WA I gH fAT a% aha £ 1|
O

19, | JWT F AHA  HIA
sqa a7 frmedwor £ & 27
wars 77, fadtq w7 qq¥7 77 /A §,
A faqg & Il ¥ F9, AW F
o oferm & 19, 3947 F fAo
smary & fAqale ¥ #0 swE yya-
a1 =% @ 9 avem 3
dqet g #1 qAgreor afex W 53
searg @ ¥, faaw Iim gz & ¥
froefrera € a4 w1 fafeaa
arqrz ag BT g fe o & e
vy wagi & frert & 7 g w
HINA T WAT A@ W IR ATHAAT
wer fagn s

20, g% Wz ¢ & gardy ey
¥ aqragqz fo wweEr € AT
qF WA awfesi & fng de-wm
w4 W I AZ-NTE § W 9T
WX HATY ® BT FCT X oAl &)
qAflg MY €7 w4FE, WY &
ufawdi ® AT W qORET
W Aifa ¥ gaor ¥ waer /TR
TET WEEI TR
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21, I WY GTER ¥ wgEer
¥ arrar wratn fred daadfy Pran
® wTEr dTR F OET § WK ag
® @ fagr =7 ¥ whiw faww
afeeg gr waAifea Y a1 A {0
X @ e w1 wrew dare o X
gy fawra qfwg & FmRR W)
IAE A FAZ F AFA T>TATGAT |

22. 1952-53 & {7 #
HTHTT 97 AT & f& 1959-60 #Y
TN AF 12,212 FOF ey, safw
1955-56 ® 4§ W 10,920
Favdr | Ay F afew  afg gl
T ¥ A gt faadr gwowmn
FA G| 1957-58 HIT 1959-60
#AAT  ® A WA AFAR T,
FWIEAR  FOU 97 gH oW #
™ AT ® wHH ws g AT
storfrs IeqEa o AN Aaw @
@R

23. fog™ af &1 ga1 7 €F
T A ® T FAT 6 WiAw FI
g TR w7 & faq wowT A
N ITT wIAE &, IAR FG AHGH
gt & oY wf WA, A% ww ¥ A=Y
#, ATHTE FGAHY ® FTCT {4
# wfy 17 ofr § 1 faqslt qar &
gag ¥ ®f & ww gw faw
wfETEdi w0 AAAT FT T @Y,
Ja% aEyz &t o IO A
w feafy wrmaEs g0

24. 9NN TH wwar AW
qreaex 3 Aiw ofs agafr & )
O s Hraar ¢ e 1961 R
aary AR A Tgd damfr Tw
! deqrd ot gt F oqrfoa
0 Wh | e § qure
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A7 AN 7R A FT AR E AR
7T Yz IO AT I & e §
fom o7& aret A fagfmr wx & o &
g7 Wit gedl & gagad §
gl 1 wqfAma wY gqrTens
FHAT ATy WY AL ¥

30. wamA ¥ fglr w1 o=
[ N fer 7 el 3t 3 R
& fowm W g9T § meger A
qrerdr fadqi &1 w4 &7 T &
fad uw ®2g fg=y framr &1 =qr9qi
®

31, ¥ f& A8 ®sET IR
§ 1 =€ § TIM AT A
afr FFTEIET WA wET A
arefly w9 & gty AqrmHoE
ATTE 94 T & A w1 e
feqr qr | t7 R A 9Ed waw @
® ¥ %7 o whafags o fear
Y Pk wian gwfa wmoR
wafe & ardvy & wamq ¥ -
qTe WY WTaAT Aqr g ¥4 & fad
afafrfeqt o wafeq ofrey frah
far & ™ 2 ¥O wwr 37
fa ey m=i w1 TAR & foo geawey
t W ayt & W ® o s
R e dar v @ &

32. 1961-62 fadflg w4 &
ffrg w7 FFX & Wy W
vt wisd qegd e A
™ AT

33. g &Ry a1 & aw
o wiwefaw, “‘f go o TR
& (¥fwdom) wiedsw” e 6
i1 weoltw  (wdwetw) wife-
a" arl feg g £
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34. HHZ & wgeoer, wwooa
w4 A7 wead gue wiqor faqr 91
IT 997 A A DA FLEAIT 67
fagaw @ifra feg &1 16 faqaw
frg® 1% ams qme  fasTodE
213 mftr w9 Nt R H
7O ATETT ZX AT/ HIW ISIAM |

35. 7T IHAT fadgas qv A
AT ¥ §% WAz & | @ faqgs
7 faam F@EF A7 A0 AmR
q9g ¥ ®g¥T @A qWA v foaw
i 3fem saad wn

36. AL WFTT W fagast &
wirfewm fr fadas W faara-
17 geqy -

1.t gFaIe (wAvEdz)
fa= )
2. % vamgrErTT faw |
3. &1 gfems {I=zR wug
feamrem fam
4 @ gifga waddw

(wHedz) faw
5. & T qEIR ST

(waedz) fas
6. &Y mwifews faw )

7. & wifeafay 2 s

8. &Y fymrww w2wr  waferer
oy #wx foend (wde-
¥z) frsr

37. AL & wLegay, AR wr o
H gqa wrTd Wi asIndt o
W wiewr sqmA wresr fear @
vy a8 § wlr "HER ¥ vy
* aw o 1 wowr s AT
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A &qfgF T4 &0 A9 WTHT
T9-FTGT  FUN | WOk FTH QT
Fha &, W FWIIT A4 g4
Fae Wi fasg & fau, faadr Rar
®f7 grnyg wfow §, vafy v o
e g, TE GO ®THAT &

W F4 F ¥WA A WA HE AT
faerzifeat § S3aY Wi o 49 g87
fear &1 w7 o aRgadi 5 37
g% FMET 9T W9 HHEYEE  fAAR
w07 | ¥ famw g fv gue wifaw
wiataA, garr  wfawerr, famodfa
W T e O & qq§ g
agT A gl # gaaa & 77
i gk Fwafagi | w1 wEer
77 ¥fog 70 T ® OwTOwT

The President: Members of Parlia-
ment, I welcome you to your labours
in a new session of Parliament.

p :. 39 2. The year we have left behind
Fﬂ‘ﬂ, HaFT WR “}ﬁq = has been one of considerable siress

i’“‘ﬂ! gHTT 2T ® AT W TR and strain both inlernally and exter-

¥ T % grgar, wafy 34T T nally. My Government have faced
- - hat

g#’l’-‘fm % 77 whrafur s wee the problems that arose by their

Sl ) strenuous endeavours and by firm
®Hi q ®aa g, fawerafea adherence to the principles of their
FNIT WAT 2

basic policy, and with confidence in
the future, Though many amd
rlubborn problems still await solu-
tion, or are in the process of being
solved, the situation both at home
and abroad shows signs of improve-
ment and justifies hope and cautious
optimism.

38. A HTFT ITAL OH TE
FrAAT ®Y 9 AR g F9T T
w3 F7AT 2 fowy e wwe Aifa
qrgedY faorgt ® famior &Y g99T
AT ¥ AT ESHACT AT AN |
gNT Iq2eT TE ¢ fEgml swomAer
T 9% foemgm mmA
wifer o amfas sy 7
WEAF AT I AAGTHIN WFT F &8 |
afs g &% FEEA I FET F
Mz O AT FgE AT ¥

3. The problems of aggression on
and incursions into the sovereign
territory of the Union have yet to
be resolved, but my Government is
well aler{ to them and to all their
implications, Defensive arrange-
ments, including the opening up of
areas by better communications and
development, receive their continuous
and careful attention,

4. While China has withdrawn from
the military post it had established
at Longju and not attempted any

further violations of Union territory,
her intransigence continues. It is the
constant endeavour of my Govern-
ment to maintain our defensive
strength in the face of this continu-
ing hostility from across our frontier.
My Government will however, seek
to adhere firmly to the principles
which this Nation regards as basic in
our relations with nations. They
cannot accept the results of uni-
lateral action or decisions taken by
China.
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5. This peacefu] but firm policy and
progressive preparedness for defence
has the support of our people and
has also profoundly influenced world
opinion, We firmly hold that the
frontiers between India and China
have been for long well established
by treaties, custom and usage, In
spitc of present unwillingness, or
even intransigence, my Government
hope that, sooner rather than later,
China will persuade herself to come
to a satisfactory agreement with our
country in regard to our common
frontiers. Friendly relations with
our great neighbour, which my Gov-
ernment have always sought to pro-
mote, can then become a reality
which will endure and contribute to
our common good and to stability in
Asia and the world.

6. In pursuance of the agreement
announced in the joint communique,
issued in April last at the end of the
meeting in Delhi between the Prime
Minister of China and my Prime
Minister, designateq officials from
their respective Governments have
been engaged in talks in New Delhi,
Peking and Rangoon, These talks
have now concluded. The report
submitted to my Government by
their officials will be laid before
Parliament,

7. My Government have welcomed
the emergence of many independent
countries in the continent of Africa
to full statehood and their admission
as full members in the United Nations.
This awakening of Africa and the
emergence of many sovereign re-
publics is a matter of gratification to
us. We welcome especially their
declarations to remain unaligned and
not to become involved in the cold
war conflict, This constitutes a wel-
come vindication, on merits, of the
policy consistently followed by my
Government in regard to international
relations.

8, The situation in the Congo
continues to cause my Government
deep concern, Involving as it does
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the freedom and integrity of this
recently liberated country, the pro-
gress and development of the African
continent itself, as wel]l as both the
prestige and potency of the United
Nations as an instrument for settling
international problems and the pro-
tection of the weak against aggres-
sive countries, The pressure of
Belgian arms, military and semi-
military personnel, and their aid to
some of the rival groups in the
Congo, in defiance of reiterated deci-
sions of the United Nations, are the
main disturbing factors in the Congo
situation,

9. My Government will continue to
follow a policy based upon their
dedication to the purposes of the
United Nations and their desire to
sce the Congolese people in the full
enjoyment of their newly won free-
dom. To this end, my Government
have consistently urged the with-
drawal of the Belgians, the release of
political  personalities and more
particularly those who have parlia-
mentary immunities, the neutraliza-
tion of factional forces and armed
groups, and the summoning of Parlia-
ment and the restoration of constitu-
tiona] authority.

10, Nearer our own country, in
Laos also, a situation has developed
that causes grave concern. My
Government continue to use their
best endeavours for the reactivation
of the international Commission with
the consent and authority of all con-
cerned, to prevent further deteriora-
tion of the situation., Spread of con-
flict there might have serious reper-
cussions in Asia and the world, and
it is the policy of my Government
to endeavour to avert it.

11. Goa continues to be under the
colonial domination of Portugal. My
Government stand committed to the
peaceful liberation of this part of
Indla where a decadent colonialisme
still survives,
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12, India's relations with her
neighbours and other countries have
gontinued to be peaceful. My Gov-
ernment, irmly adhering to the
policy of peaceful co-existence and
good neighbourliness, seek to pro-
mote these relations without becom-
ing entangled in military alliances
with one country or another,

13, To promote goodwill, there
have been exchanges of visits with
other countries. I visiteq the Soviet
Union to return the courtesy of the
visit of the President of the Union
of Soviet Socialist Republics to India,
1 am grateful for the warm welcome
which the President, his Govern-
ment and the people of his country
extended to me, The Vice-President
visited the United States of America
and France,

14. My Prime Minister paid visils
to the United Arab Republic, Lebanon,
Turkey and Pakistan. Other Minis-
ters and some special representa-
tives of Government have visited
various countries either on missions
of goodwill or for definite purposes.
These countries include Ceylon,
Mexico, the countries of Weslern
and Eastern Europe, Ethiopia, Nigeria,
Ghana and the Mongolian People's
Republic.

15. Diplomatic representation was
established last year with the Re-
publics of Uruguay, Paraguay, the
Congo and the Malagasy Republic.

16. My Gnpvernment welcomed the
emergence of Cyprus as an indepen-
dent Republic, thus terminating tHe
long period of colonial domination.

17. Her Majesty Queen Elizabeth
11 and His Royal Highness the Prince
Philip, Duke of Edinburgh, kindly
accepted my invitation to visit India.
We have been happy to have them
with us, and they are the honoured
and welcome guests not only of my-
self, but of my Government and our
people.

18. We have also had the privilege
of welcoming to our country Their

Imperial Highnesseg the Crown Prince
and Princess of Japan, representing.
His Imperial Majesty the FEmperor
of Japan, Mr, Khrushchev, Prime
Minister of the Soviet Union, His
Majesty the King of Nepal, President
Nasser of the United Arab Republic,
President Soekarno of Indonesia,
President Sekou Toure of Guinea,
Professor Theodore Heuss, former
President of the Federal Republic
of Germany, Vice-President Macapa-
gal of the Philippines, and the Prime
Ministers of China, Burma, Poland
Nepal and Ceylon, We are also
happy to receive Their Highnesses
the Maharajas of Bhutan and Sikkim
as our distinguisheq guests. The
visits of all these high dignitaries
have been a grealt honour to us,

19. The main issue before the world
today is that of disarmament. My
Governmeny have persevered on
‘every occasion, more particularly in
the United Nations, to assist to for-
mulate a basis of agreement among
nations, more especially among the
Great Powers, in this regard. To
this end, my Government have placed
proposals before the General Assem-
bly of the United Nations, the pur-
pose cof which is that disarmament
negotiations should be definitely
directed to the outlawing of war as
an instrument for settling disputes
between countries,

20. The Union of South Africa
persists, much to our regret and in
spite of every effort that we make,
to discriminate against her nationals
of Indian origin and to build her
society on the basis of total racial
discrimination, that is, apartheid.
The disregard of human dignity, the
violation of human rights and the
policy and practice of apartheid have
shocked the world more than ever
before.

21, The outline of the Third Five
Year Plan has been completed by the
Planning Commission with the co-
operation of the State Governments
and has been approved in principle
by the Nationa] Development Council.
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As soon as the Draft Report is ready,
it will be placed again before the
National Development Council, and
later before Parliament,

22. The national income for 1959-60
is estimated to be Rs, 12,210 crores
at 1952-53 prices, as compared with
Rs. 10,920 crores in 1855-56, The
annual rate of increase has not been
as much as we had hoped. This was
due to severe setbacks suffered by
agriculture in 1857-58 and 1959-60
‘This year's crops, however, are ex-
pected to be good, and industrial
production is rapidly rising.

23. Price levels have registered
a rise of about 6 per cent. as com-
pared to the previous year, Various
measures that my Government have
taken have checked this rise and, in
gome cares, such as cloth, prices have
shown a downward movement because

of Governmeni action, In spite of
the difficulties encountered &and the
decline in our foreign exchange

reserves, the outlook, both in agri-
culture and industry, is definitely
promising.

24. Panchayati Raj, or village demo-
.cracy, has made rapidq strides. My
Government hope that before the
«nd of 1961, Panchayati Raj institu.
tions would have been introduced in
all the States, An elaborate pro-

gramme for the training of non-
officials to help these institutions
efficiently, has been inaugurated.

‘Service Co-operatives have increased
their membership by approximately
18 million and are expected to dis-
burse loans to the extent of 180
crores of rupees.

25, Agricultural production has
again shown definite improvement in
19680-61. The production of Kharif
.cereals in 1960-681 is now estimated
to be more than two million tons
higher than that in 1959-60, and it
is cxpected to be higher than even
in 1958.59 when our production
figure was the highest on record.
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The prospects of the Rabi crop are
also bright. On the whole, 1960-61
may turn out to be a very good year
from the point of view of agricultural
production, The increase in internal
production, along with the measures
taken by my Government to build
up substantial reserve stocks, has
already brought about a healthy
trend in foodgrain prices. The tar-
gets of minor irrigalion and seed
multiplication farms, laid down in
the Second Five Year Plan, are ex-
pected to be realised almost fully.
Intensive cultivation is being encour-
aged throughout the country, and,
more especially, in  selected areas.
Under the Third Five Year Plan,
agricultural development is being
given a high priority, so as to provide
a strong base for the economic deve-
lopment of the country, The aim is
to achieve self-sufficiency in food-
grains, and to increase considerably
other fcrms of agricultural produc-
tion,

26. Industria] output has risen, in
some cases, spectacularly. For the
first ten months of 1960, the produc-
tion index was 167 as against 149
for the corresponding period of the
previous year, The three steel plants
in the public sector have been almost
completed and are now in progres-
sive production, The manufacture
of industrial machinery and machine
tools has made satisfactory progress.
New sources of oil have been dis-
covered, notably in Ankleshwar in
Gujerat and in Sibsagar in Assam.
It is expected that trial production
will commence this year, Work on
two refineries is proceeding, and a
third refinery is also going to be
established,

27. The prospects of the wuse of
atomic energy for industria] purposes,
as well as for medical and agricul-
tural uses, have advanced by the
inauguration of the third reactor, the
Canada-Indian reactor, which came
into operation recently.
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28, Among multi-purpose river
valley projects, the Chambal River
Project, the Gandhi Sagar Dam and
the Kotah Barrage were inaugurated,
and two of the five units of 90,000
kilowatts each have been commis-
sioned at Bhakra, The remaining three
units are likely to be commissioned
in the course of the next few months.

29. Labour relations, apart from
the recent regrettable strike by Gov-
ernment employvees, have improved.
The Code of Discipline has exercised

a healthy influence, and there is an.

appreciable fall in the number of
days lost. The Employees’ State
Insurance Scheme has been extended
to further areas to cover about 158
lakh factory  workers, Tripartite
wage boards have already dealt with
major industries of cotton textiles,
cement and sugar and have been set
up for jute and tea plantations. Pilot
schemes for workers' participation in

management have been introduced
in some industrial units.
30, Progress has been made in

regard to the introduction of Hindi
in the administration. A Central
Hindi Directorate has been constitut-
ed to carry out the decisions of Gov-
ernment regarding the development
and propagation of Hindi.

31, As Members of Parliament are
aware, in July last my Government
decided in consuiltation with the Naga
leaders Lo constitute a separate State
of Nagaland within the Indian Union.
As a first step, T have promulgated
a Regulation under which representa.
tives have-been elected to an Interim
Body to assist and advise the Gover-
nor in the administration of Naga-
land during the transitional period.
My Government are determined to
put down the hostile elements which
are creating so much hardship and
suffering for the people there.

32. A statement of the estimated
receipts and expenditure of the Gov-
ernment of India for the financial
year 196162 will, a3 usual, be laid
before you.

33. Two Ordinances, namely, “The
UP. Sugarcane Cess (Validation)

Ordinance” and “The Banking
Companies (Amendment) Ordinance”,
have been promulgated since the last
Session of Parliament.

34, Members of Parliament, since
I addressed you last, your two Houses
have passed 87 Bills,; There are 18
Bills pending before vou from the
last session. My Government wili
take steps to seek the passage of these
Bills during this session.

35, My Government propose {o
take appropriate steps for the con-
vening of a joint session of Parlia«
ment for the consideration of the
Dowry Prohibition Bill in regard to
which the two Houses have differed
in some respects.

36. My Government will place
before you the following Bills, among
others, for your consideration:—

1. The Income-Tax (Amendment,
Bill,

2. The Extradition Bill.

3. The Indian Patents and Design
Bill.

4 The [Essential Commodities
(Amendment) Bill.

5. The Sugar Export Promotion
(Amendment) Bill,

6. The Narcotics Bill.

7. The Apprenticeship Training

8. The Himachal Pradesh Aboli-
tion of Big Landed Estates
and Land Reforms (Amend-
ment) Bill,

37. Members of Parliament, I have
drawn your attention to some of the
main events and achievements, for
the past year, | have also projected
before you my Government's pro-
gramme for the coming year. I have
drawn your attention to the great
tasks and burdens that arc in front
of us all. I have no doubt that these
will engage your dedicated attention.
Your understanding, vigilance and
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so-operation in respect of the many
problems of our economic planning,
our defence, world peace and the
struggle of still dependent peoples,
will, I feel sure, be available to my
Government and help to reassure
our people, The resources of our
country and the qualities of our
people, stand engaged in the historic
and tremendous tasks of national
reconstruction and progress that are
part of our destiny,

38. My Government will constantly
endeavour to initiate and promote

efforts and schemes to shorten the
time between their decisions on
policies and the implementation

thereof. They will seek to enable
our democracy to share and partici-
pute at all levels in the great econo-
mic and social developments that
must progress, if we are to survive
as an independent nation with
dignity and a sense of fruitful func-
tion. The unity and the social well
being of our entire people, the rapid
progress to a democratic and socialist
society, wherein changes must be
timely and progress grow from more

to more, must be attained peacefully *

and by consent,

39. Members of Parliament, I now
bid you to your arduous labours and
wish you success in them, I am
confldent that wisdom and tolerance
and the spirit of co-operative ende-
avour will be your guide. May your
labours yield a rich harvest and thus
advance our country and people and
the world which we are all pledged
to serve,

12.16] hrs.
PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I lay on the Table
following eleven Bills passed by the
Houses of Parliament during the last
session and assented to by the Presi-
dent since a report was last made to

the House on the 5th December,
1960:—

(1) The Appropriation (Railways
No. 5 Bill, 1980.
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(2) The Appropriation (No. 5)
Bill, 1960.

(3) The Indian Post Office

(Amendment) Bill, 1960.
(4) The Tripura Excise Law
(Repeal) Bill, 1960.

(5) The Railway Passenger Fares
(Amendment) Bill, 1960.

(6) The Indian Tariff (Amend-
ment) Bill, 1960.

(7) The Code of Criminal Proce-
dure (Amendment) Bill,
1960,

(8) The British Statutes (Appli-
cation to India) Repeal Bill,
1960.

(8) The Repealing and Amending
Bill, 1960.

(10) The Prevention of Cruelty to
Animals Bill, 1960.

(11) The Children Bill, 1960.

Sir, I also lay on the Table copies,
duly authenticated by the Secretary
of Rajya Sabha, of the following elevn
Bills passed by the Houses of Parlia-
ment during the last session and
assented to by the President since a
report was last made to the House on
the 5th December, 1960:—

(1) The Employees’ Provident
Fund (Amendment) Bill,
1960.

(2) The Bilaspur Commercial

poration (Repeal) Bill, 1960.

(3) The Mahendra Partap Singh
Estates (Repeal) Bill, 1960.

(4) The Motor Vehicles (Second
Amendment) Bill, 1960.

(5) The Preventive Detention
(Continuance) Bill, 1960

(8) The Forward Contracts (Re-
gulation) Amendment Bill,
1960. fe

Preference Shares (

i mm of Dividends) BIill,
1080.

(8) The Acquired Territories
(Merger) Bill, 1960.



a5 Papers
(9) The Companiés (Amendment)
Bill, 1960.
(10) The Constitution (Ninth

Amendment) Bill, 1960.

(11) The Industrial Finance Co-
rporation (Amendment) Bill,
1960. '

12,19 hrs.
PAPERS LAID ON THE TABLE

REPORT OF THE OFFICIALgs OF THE Gov-
ERNMENTS OF INDIA AND CHINA ON
BOUNDARY QUESTION.

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): Sir, I beg to lay on the Table
a copy of the Report of the officials of
the Government of India and the
People’s Republic of China on the
Boundary Question.

May I say a few words more? This
Report consists really of two reports,
one report by the officials of the Gov-
ermment of India and the other report
by the officials of the People’s Re-
public of China. The latter report, as
Members might notice, was originally
in Chinese. The translation of it into
the English language was also given
to us by the Chinese officials and it
was marked as unofficial, the offizial
text being in Chinese. 1 would like
to state that when we informed the
Chinese Government that we are Plac.
ing these Reports, according to our
custom, before Parliament, they
drew our attention to the fact that the
English translation was unofficial and
that they were revising it caretully
and there ‘might be some verbal
changes made in the revised transia-
tion perhaps. I thought I might
bring this matter to the notice of the
House.

Shri Goray (Poona): This report
may have to be discussed in Parliam-
ent and if we discuss this report, the
Chinese may very well say that we
have discussed the unofficial version.
What do we do?
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Mr. QMar: I am sure we have
the Chinese version with us. We can
have our own translation.

Shri Jawaharlal Nehru: Our
translation would not become the
official Chinese translation. There is
a full translation here given by them.
I suppose the changes are likely te
be minor, somewhat verbal. There
cannot be major changes.

ot wwrow (fe<ramare) -
7z FoqlE wiitoft & forel o & ar fedt
q fasr 7§ 2 ?

st wagra™
forefy wé g

QF RAMT woeq: (11 F Pray
arAr Arfam ot

e wEoft F

Shrl Goray: I wanted to point out
that it has becn given out in the Press
so far as our relations with
Bhutan are concerned, when the
Prime Minister of China was here,
they gave one version to the press
and in their own version they said
that they have no objection to India
having proper relations with Bhutan
which again means, one does not
know. The same thing may happen
again.

Mr. Speaker: We are going beyond
the scope of this. It is only placing on
the Table of the House. I am sure the
Government will gee if there are any
‘mistakes according to us.

Shri Jawaharlal Nehru: We cannot
find any mistakes. We have got their
own translation. Who are we to
correct it? If they want to correct it,
they can do so. It is a fat book. It
is not a small document.

Mr. Speaker:

Shri Hem Barua Gauhati): May
I submit that Shri Goray......

Mr. Speaker: There is no discussiea
On that day, we will take it up.

Very well.
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Demands for Grants
(General)

ACCIDENT IN JAMBAD SELECTED COLLIERY

The Minister of Labour and Employ
ment and Planning (Bhri Nanda):
8ir, I beg to lay on the Table
a copy of a statement on the accident
that took place on Jambad Selected
Colliery on the 23rd January, 1961.
[See Appendix I annexure No. 1].

ORDINANCES PROMULGATED BY THE
PRESIDENT

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
8ir, I beg to lay on the Table, under
provisions of Article 123(2)(a) of the
Constitution, a copy of each of the
folowing Ordinances promulgated by
the President since the termination
of the Twelfth Session of Second Lok
Sabha:—

(1) The UP. Sugarcane Cess
(Validation) Ordinance, 1961
{No. 1 of 1861). [Placed in
Library, See No. LT-2596/51).

(ii) The Banking Companies
(Amendment) Ordinance,
1961 (No. 2 of 1961). Placed
in Library  See No, LT-2587/
81].

12.21 hrs.

SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL) 1960.61

STATEMENT

The Minister of Finance (Shri
Morarji Desal): 1 beg to present a
statement Showng Supplementary
Demands for Qrants in respect of the
Budget (General) for 1960-61.
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1224 hrs.

RESIGNATION BY MEMBER

Mr. Speaker: I have to inform the
House that Shrimati Sucheta Kripa-
lani, an elected Member from the
New Delhi Constituency, has resign-
ed her seat in Lok Sabha with effect
from the 24th January, 1861.

An Hon, Member: So late?

Mr. Speaker: So long as she was
a Member of the House, all of us
appreciated her valuable service and
her contributions to the debates here.

12.213 hrs.

MATERNITY BENEFIT BILL

EXTENSION OF TIME FOR PRESENTATION
oF REPORT ofF JoiNT COMMITTEE

Dr. Sushila Nayar (Jhansi): I beg
to move that the time appointed for
the presentation of the Report of the
Joint Committee on the Bill to regu-
late the employment of women in
certain  establishments for certain
period before and after child-birth
and to provide for payment of mater-
nity benefit to them, be extended up
to the 17th February, 1861.

Mr. Speaker: The question is:

“That the time  appointed for
the presentation of the Report  of
the Joint Committee on the Bill
to regulate the employment of
women in certain establishments
for ccrtain periods before and
after child-birth and to provide
for payment of maternity benefit
to them, be extended upto the 17th
February, 1961.”

The motion was adopted,

——,
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12223 hrs.
INSURANCE (AMENDMENT) °*BILL
The Minister of Finance (Shri
Morarji Desal): 1 beg to move for
leave to introduce a Bill further to
amend the Insurance Act, 1938,
Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Insurance Act, 1938.”

The motion was -dopl-d.

MAGHA 25, 1882 (SAKA)

Insurance 30
(Amendment) Bill
Shri Morarji Desal: I introduce the:
BilL

12.24 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesrlay,
February 15, 1961/Magha 26, (%82
(Saka).

*Published in the Gazerie of Indis Extraordinary Part 11—Sc.vion 2, Aaed 14-2-61
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DAILY DIGEST

Tuesday, February 14, 1961/Mogha 25. 1882 (Saka)

MEMBER SWORN

ML e B bt

oath in Hindi and took hll
scat in the House .

~OBITUARY REFERENCES

‘The Speaker made references
to the passing away of Shri
C.R. Iyyunni who was a mem-
ber of the Furst Lok Sabha
and Dr. Sri Krishna Sinha
who was a member of the
former Central Legislative
Assembly and the Gunst:ment
Assembly of India.

Thereafter, members stood in
silence for a short while as »
mark of respect

PRESIDENT'S ADDRESS=—
LAID ON THE TABLE

Secretary lnid on the Table u
copy of the President's
Address to both Houses of
Parliament assembled  to-
gether on the I4th Fcbmaf}'
1961

PRESIDENT'S ASSENT TO
BILLS

.

(1) Secretary laid on the Tuble
the following Bills passed
by the Houses of Parliament
during the last session and
assented to by the President
since the last report made to
the Housre on the sth Dec-
ember, 1960 =

(1) The Appropriation (Rail-
ways) No. £ Hill, 1960.

(2) The Arpwpmnnn (N.,\

<) Bill. 1960
{3) The Indian Post ()fﬁcc
{Amendment) Bill,
1960 . . 2 i
(4) The Tripura Excise

Law (Repeal) Bill,
1960 . . .

(5) The Railway Pa
Fares (Ammdmt;
Bill, 1060 . : "

(6) The Indian Tariff Ame-
ndment) Rill, 1960

t7) The Code of Criminal
Procedure (

" Bil 1960 .
(8) The antiah s:?m
&w cation l.'l ]
hc i1 L} 3

19) The Rtpe-lm; and
Amending Bill, 1960 .

CoLUMNE

L (10) The Pmentwn of
Cruelty Animals
Bill, 1960 ) “

(11) The Children Bill, 1960

1-2 (ii) Secietary also laid on the
Table copies, duly authenti-
cated by the Secretary of
Rajya Sabha, of the follow-
ing Bills passed by the Houses

Parliament  during the
last session and assented to
by the President since the
last report made to the
chalju on the sth Dcc:mhcr
1 —_— . .

(1) The Employees’ Provi-
dent Funds (Amend-
ment) Bill, 1960, .

(2) The Bilaspur Cemmer-,
cial Corporation (Re-"
peal) Bill, 1960 .

(3) The Mahendra Partab
Singh Estates chpcaI)
Bill, 1960 .

(4) The Motor
(Second
Bill. 1960 .

(5) The Preventive Delcn-

tion {(‘mmmunrce)
Bill,

2—23

Vehicles
Amcndmcm)

23—25

(6) The Forward Contracts
(Regulation) Amend-
ment Bill, 1960 .

(7Y The Preference ‘ihlres
(Regulation of Divi-
dends) Bill, 1960 ;

(8) The Acquired Terri-
tones c‘hergcr) Bill,

9) 'I‘hc Cmnfnles (Amen-
dment) Bill, 1960 .

(10) The Constitution (Ninth
Amen m] Bﬂl
1960 . '

(11) The Indusmnl hmnw
Corporation (Amend-
ment) Bill, 1960. v

PAPERS LAID ON THE TABLE 25—27

A of the of
m mmom.}‘ ;R%Mdt

Government of India
and the People’s Re-
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PAPERS LAID ON THE
TABLE—contd.

(2) A copy of a statement on
the accident that took
place in Jambad Select-
ed Colliery on the
23rd January, 1961.

(3) A copy of each of the
following  Ordinances

ulgated by the

ident since the ter-
mination of the Twelfth
Session of Second Lok
Sabha, und¢r the pro-
visions of Article 123(2)
(a) of the Constitu-
tion (— .

(i) The U, P. Suprunc
Cess (Validation) Ordi-
nance, 1961 lNu 1 of
1961). . i

(ii) The Banking Companies
(Amendment) Ordinance
1961 (No. 2 of 1961).

STATEMENT REGARDING
PLEMENTARY DEMANDS
GRANTS FOR 1960-61

The Minister of F.nance (Shri
Morarjii Desai) presented
a statement show:ng Supple-
mentary Demand; for Grants
in respect of the Budget
(Generl) for 1960-61.

GMGIPND—LS I1—-1868 (Al) LS—21-2-61—900

[Dawy D1axsT]

RESIGNATION OF MEMBER

The Speaker informed Lok
Ay

i i es
seat in Lok Sabha with effect
fr;;n the 24th January,
1961 . . . .

34

CoLUMNS
28

EXTENSION OF TIME FOR PRESEN-

TATION OF REPORT OF
COMMITTEE

Dr. Sushila Nayar moved that
the time appointed for the
presentation of the Report
of the Joint Committee on
the Maternity Benefit Bill,
1960, be extended up t,
the 17th February, 1961.
The motion was adopted .

BILL—INTRODUCED

The Insurance (Amcndment}
Bill, 1961, . .

JOINT
a8

29—130

AGENDA FOR WEDNESDAY, FEBRU-
ARY 15,1961, MAGHA 26, 1882 (SAKA)

Presentation of s‘atement re:
Supplementary Demands for
Grants (Railways), 1960-61,
and Presen'ation of the
Budge! (Railways) 1961-632 .



